| \  BEFORE THE AJUDICATING AUTHORITY
| A (NATIONAL COMPANY LAW TRIBUNAL)
- AHMEDABAD BENCH
AHMEDABAD

C.P. (LB) No. 155/9/NCLT/AHM/2017

Coram: _ Present Hon ble Mr BIKKI RAVEENDRA BABt
' o - ' MEMBER JUDICIA

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 09.11 2017 "

Narhe of the Company: PurushottamMukunddas Lohia &_ Anr.
IPEX India Pvt. Ltd. & Oss.

Section of the Companies Act: Sectlon 9 of the Insolvency and Bankruptcy
' ' Code .

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION. __REPRESENTATION _ SIGNATURE

ORDER

- None present for Operational Creditor/PetitiOner None present for Respondent.

_ Proof of dlspatch of copy of apphcatlon on Respondent ﬁled

Apphcant is directed to serve notice of date of hearlng along w1th copy of order and ' o
file proof of service. ' - .

~ List the mater on 16.11.2017 for Ob_]eC'[IOHS of Respondent and for hearlng before .
_ admlssmn -

M (- N
IKI(I RAVEENDRA BABU
MEMBER J UDICIAL

Dated this the 09th day of November, 2017.




